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This publication contains a brief rC8llll16 of work 
done by Lok~ Sabha during the Fourth Session of Seventh 
Lolc Sabba, 1980. 
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AvrAR SINOH RIKHY. 
Secretary. 



COHTZRTI 

J. DURATION OF SESSION 

2. ADJOURNMENT MOTIONS-

(i) Consent given but leave of tbt HoUle not uked i>i 

(ii) Conaent withheld 

3. BILLS-

(i) Government Bills 

(ii) Private Members' Bills 

of.. CALLING ATTENTION STATEMENTS 

!t. DIVISIONS 

6. FINANCIAL BUSINESS-

(i) General Budget . 

(ii) Budget in respect of State of Allam 

7. LEAVE OF ABSENCE. 

8. MOTIONS-

(i) Motiolll under Rules 191 and 342 

(ii) Motion for modification of Statutory Rulea and RegulatiollS 

9. OBITUARY REFERENCES 

10. PANEL OF CHAIRMEN • 

II. PAPERS LAID ON THE TABLE 

12. PETITIONS 

13. PRIVILEGE MATTERS 

14. QUESTIONS-

(i) Starred 

(ii) UnBtarred . 

(iii) Short Notice 

(iv) Half-an-Hour discUilioru arising out ofaruwers to queatiODl 

15· RESIGNATIONS BY MEMBERS 

16. RESOLUTIONS--

(i) Statutory Resolutions 

(ii) Private Memben' ResolutioDi 

17· SHORT DURATION DISCUSSIONS (RULE 193) 

8 

If 

16 

16 

16 

19 

19 

19 

20 

III 

21 

21 



(ii) 

.a. SPBAKBR/DBPUTY SPMKER/CHAIRMAN-

ADDouneement .7 

Ig. STATEMENTS-

(i) S ....... ltatemmtl audc/Wd by Miniaten under Rule 3711 -7 

(0) Wau.:n UDdes- Rule 377 II 

(iii) StatemeDt undes- DirectioD 16 correcliDg information reprdi.nc Starred 
QJ1eItioD • • 17 

80. STATEMENT SHOWING TIME TAKEN ON VARIOUS KINDS OF 
BUSINESS .. 



RESUMB OF WORK DONE BY LOIC. SABHA DURING THE 
FOUR.TII SESSION OF SEVENTH LOK SABHA-

NOVEMBER-DECEMBER, 1980 

I. DURATION OF SESSION 

Date of commencement 

Dale of adjournment riM t& 

Da\e of proroption . 

Number of daY' or IittiDp • 
N1lIIlber of boun 01 aihiDp 

17 November, IgSo 

115 December, 1980 

116 December, IgOo 

st6 

191 boIItI aDd 011 nwnrl8lt 

II. ADJOURNMENT MOTIONS 

(i) C"",,u..hI,... ./* HOfUI ~ o  

Subject Name of Member Date Time 

lleported accidents of Sarvubri 
SuIgam &prell, Sau- Buudeb Acbarya, 
rubtra Mail aDd Punjab A.K. Balan • 
Mail resulting in the death Rupchand Pal, 
or hundreds of puaengen Harikesb Babadur 
and ~  to maay 
othc:n. 

wbm tUm 
broUCht' 
befbR the 
HOUle 

H.M. 

o f6 Memben mncemed 
when caUed one bJ 
ODe to uk COl' leaw 
or the HoUle UDder 
Rule 60 were DOt 
present. '!'be ..... 

~ 
whit· 

(ii) CoIIIIIII wiIhItIld 

SI. 
No. 

Subject 

I. Reported neW! of barba-
rOUI acts by Bihar Police 
in which Bihar Police: 
are alleged to have blind-
ed aeveral undertrial 
penons. 

II. Reported deaths and 
blinding of a number of 
persODll as a result of con-
sumption of poisonous 
and spurious liq uor in 
certain placea in Haryana 
and Punjab. 'I. 

Name of the 
Member 

Sarvashri 
Bapuaaheb Parule-
kar, Samar 
Mukherjee, 
.Jyotinnoy bu, 
R K. Mhaigi, 
Ram Vilas Puwan. 
Harikesh Baha-
dur. Ramavatar 
ShlUtri, Atal 
Behari Vajpayee, 
and Satyasadban 
Chakraborty. 

Sarvashri 
Mani Ram Bagri 
and Ram Vilas 
Paswan. 

Date on Time 
which takea 
braUCht 
before the 
Howe 

H.M.. 

118-11-80 •. t 0 oS ~ Dy. Speake.. ..... ;jih-
held his COIlICIlt to 
the moYiIlJ of the 
motiom. _ 

. 4-111-80 o 10 Speaker withheld his 
COllJent to the mov-
ing of the motions. 

-----------_.--------
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SUMMARY 

PAOlI 

I. BiUJ pending at the end of the last seuioll 12 

2. BiUJ introduced • 21 

3. Bills oppoied at introdUctiOD ~ 6 

4. Billa passed by Rajya Sabha arid laid on the Table 4-

s. Billa returned by Rajya Sabha with amendments and laid on the Table. Nil 

6. Bills passed 22 . 
7. Bills negatived Nil 

8. Bills withdrawn 

9. Bills part-discusted 

10. Motiona for adjournment cL debate on Bills adopted . . . 
II. Bills referred to Select Committee • 

III. BiUJ referred to Joint Committee • 

13. Billa originating in and referred to Jomt Committee by Rajya Sabhs in 
respect of which motions for concurrence were adopted by Lok Sabha • 

Nil 

Nil 

14· Bills ~  at the end of tlte seasion uid. Para No. 707 or Lok Sabha 
Bulletin Part II, dated 8-1-81 14 
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4. CALLING A'ITENTIrN STATEMEI'TS 

S. 
No. 

• 
Brief Subject 

fl Outcome of the meeting of the 
National Integration Council 
held in Nc\v Delhi on 12th 
November, ~  

:3 Reported decisioll of the Gov-
ernment to increase the prices of 
certainlifc-.avU.g drugt IUld 
ahortage of aome of these drust 
in the market. 

• Reported .strought condition5 in 
Rajuthati, aome parla of Andhra 
PradaIh,Mabarashtra and Kama.-
taka and steps taken by the Govt . 
. to provide relief to the afl'ected 
peoplr. 

~ k  dr-maud by ~  
in Maharash tra and other parla 
of the country (or remunerative 
pricea (or agricultural produce 
and .teps taken by the Govern-
ment in ~  regard. 

6 Reported undue delay in the 
con.truclion ofGanp Bridge at 
Patna, Bihar. resulting in r::aca-
lation ofCQlIstruction coat ofth" 
Bridge. 

7 Situation ari'ling out of r"Port('d 
oue hundred and fif\y major and 
medium Irrlroltion projects I"(>-
maining incomplete .ue toriJe 
in cost of coOltruction. 

8 Reported accident ofa D'rC but 
near Dholpur on 25th Novem-
bee, ~ reaulting in death of 
leVer penon' a .. d injuria to 
many otben. 

Name oUdt'IDber 
who c&lled atter, tion 

Shri Dbanik Lal 
~  

Shrj Nawai K.i&hore· 
Sharma ' 

Shri Nawal K.i&hore 
Sharma 

Shri Kamal Nath 

Shri Ram Viko 
ruwan 

Shri Zainul namer 

Shri Ram Vilas 
Paswan 

14 

Name of Minialer 

Date oratatanen t 

Giani Zail &irish 
---------18-11-80 

Shri Dall il 5i, f,h 

---------
20-11-80 

5hri Balahl\ar:Ram 

---------
lU-II-80 

Rao Birendra Singh 

---------
24-11-80 

Shri VI u('1J(ua ~  

---------25-11-80 --..... ~ , 

Shri Z. R. Ans&I i 

---------
~  

Shri Buta ~  

---------
27-11-80 

1 ':21 

0 ·f' J 

• 

I:; 

1 ~  

0 2: 

1 3" 

• 

J Off 



3 

/  9 Reported blinding of aorne aua- Shri Dhanik La1 
pt.Cted criminab by the Police MandAI 
authori\ita in Bihar. 

10 Reported increasing incidents Shri Bhiku Ram 
ofmurder. loot and miJbeha- Ja.in 
viour pN'petrated on Marwaria.J 
in Ori.wm., Bihar. Allam and 
other ~ of the country. 

11 R::pol'ts reprdinlf a large num- Sbri Dhanik La! 

'7 ber of Harii Ln families being Mandal 
stillli.1m!iiiriondage 1Il1'amii 
Nadu. 

l:a Serious implications of reporU'd 
public Ipeec:h in New Delhi on 

Shri Indrajit Gupta 

... December. 1980 by former 
P.M. Shri MorarH Desai aUeg-
ing that the U.S.S.R. had inati-
gated him to attad. Pakistan. 

13 Closure ofJaw .. lharlal ~  Shri Tariq Anwar 
Univcnity. 

14 Railway train ~  at Sima- Shri Rarnavatar 
ria Itation near Barauni On . Shastri 
5 December, 1900 resulting in 
-ieatll of slim peDOn$ and in-
juri("ll to many other8. 

15 Situatioll arising out of the dras- Shri Zaiuul Basher 
tic cut in the monthly quota of 
wh,,,,t for distributiou in Uttar 

~  

Silri P. Vrn1ata--
aubbaiah 

1-lsHIo 

Shri Yoseodra 
Makwana 

---------
:r12-80 

&bri Yornc!ra 
Makwana 

---------
·4-llHlo 

Shri P. V. Nara-
limb. Rao 

----------5-12-80 at ~  P.M. 

Shri S.B. Chavau 

---------8-llHlo' 
·r· 

Shri MallikaJ:jun 
----------
9-llrUO 

Rao Birt·; dra Singh 
---,-----_. 
ICI-I2-'Bo 

16 Rr:ported ~  by the major Shri Raabid Masood Shrj A. P. Sharma 
~  to boycott the Delhi ---------
Airport because of poor facilitie:; 12-112-80 
at the airpO'rt. 

H.M. 

0 25 

1 00 

r", "Ll 
~  ~ 

0 511 

05 

u 35 

!.I 34 

17 Report that India'. trade d"ficit Shri G. M Banat- Shri Pranab K wIIar 0 .t2 
may exceed Rs. 4,000 crores walla 
(luring the financial ycr.r 1!)I30-
8r. 

Mukherjee 

-------
15-Ill-Bo 

18 Reported scarcity of Wt'5ei in ShriJalil Abbasi 
Uttar Pradesh and other parts 
of the COWl try rcsulting in a 
serious crisis for the farmers. 

Shri P. C. Set}j; (> <jz 

5. DIVISIONS 

No. oJ DivisiOlll held 



, :r6 

6. FlNANCl.a4.' BUSINESS 

DaU! or Date(.) of 
pn'.lC1l ta-diIc:uDion 
tion-

(i) GeftenII.JIudaet 

H.M. 

2 .... 12-80 DUcullion and o~ 3 .6 
on Supplemen tary 
~ for:.' 
Gran" (Geaera\) 

. (ii) Budget in respect of State of AJqm 

RUt.'lget (Allam) fbr' ~ I !K'-1I-'80 24-11-80 .Ger\eralJ)ileuaion 2 59 

-Dilcullionandvotiag 
on Demands for 
Grants. 

____ ~  ~ _______ _ 

7. LEAVE OF ABSENCE 

-----------_. ------
SL 
j\o. 

NaI'Ile ot Member 

Shri R. N. R.ak('Jl}} 

sa Shri K. (,but Reddy . 

3 Shri P. K. Kodiyan 

• porro Natain. Chand ParMhar 

5 ~  N. o~~  

6 Shri Ebrarlm Sulairnan Sait 

---------. ----.-----.-

Period for which 
leave gran ted 

1-7.80 
to 
18-,-80 

28-,-80 
to 
~  

30.6-80 
10 . 

~  

17-11-[0 
to 

19'""1280 

17-11-80 
to 

~ o 

27-11-80 

to 
19-1280 

) 

Date 
when 
leave 
gr'IUded 
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~  OBITUARY REFERENCES 

---------
st. Name and particulan of Membership Date of Date on 
No. death which 

v' Fint Lok &olbha •  •  •  . 

reference 
made 

12;rhalwr Jugal Kiahore Sinha, Member of 28-11-80 1 
r;. ri K. Hanwnanthaiya, Member of Con- 1-12-80 

.tituent AJlembly, Provisional Parlia- J 
ment, '1 bird. FOUl th and Fifth Lok 
Sabha ~ 

18 

lime Remar" 
taken 

H.M. 

o 02 



19 

2 3 .. s 

/ 
lot Dr. Ram Subhag Singh, Member or Pro-
:isio 1,1 P ,rliament, lint, Second, Third 

H. M-

and P'O.1l"th L~  :hbha . 1 G-u-80 . 17-u-8o 0 01 

1 5 P.mdit M. B. L. Bharpva, Member of I 
. Central L ~  ARembl)" CODiti-' 
ILItlnt AilCmbly, ProviJiooal Parliament, 
Fint. Second and Third Lok Sabha • 18-12-80 ~ o I' Shri H.?ti Lal Agarwal, Member of Firat / 
Lok Sabh.. .... V 13-9-80 23-12-80 

10. PANEL OF CHAIRMEN 

Member nominated 

Shri Chintamani Panigrahi 

II' PAPERS LAID ON THE TABLE 

(i) By Government 

(ii) By .Private Members 

12. PRTITIONS 

Presented by Members 

o 01 

o 01 

Date of nominatioa 

943 

4 
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14. QUESTIO_ 

(i) S,..,1fl 

Number Df QJJeatiolll put down in Qj&eItion Liatl for Oral ADawcra -50S 

M umber of Qpeations orally anawered • 161 

(U) Lhs,,,,.,,d 
Number of Qv.eetioDJ pu.t down in QUe-tiOD LiatI for '\WitteD 
Amwera and Written Answeft furnished. •  •  •  • @"4-733 

(iii) Slt#rl No';. Q,us,i. 

Number of Questions put down in Short' Notice Qpeation Liatl 

Number of Qjlestions otallyan&wered • 

Nil 

Nil 

.1Dcludct ~  Starred Q.uestions tr.ullf'erred/pDIlponed from one Mmi.try to uothet •. 
--Includes 9SUostan'cci"QueJtions u&DIferred froID one MiDiltry to .ooth«. 

@lncludet 2 quettiolll which &ppeand throu,h SuppJrmcntary Li.i'YidI USQ NOI 
4731-A and 4731 ·B· • 

, 

21 
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15. RESIGNATIONS BY MEMBBR.'i 

S1. Name Sutc CoDlti- Date  Date of Date of 
No. tuency from pubUcat- announce-

which ioo in mmt in 
rail- Bu1JetiD the 
nation aDd HoUIIC 
toot Notifica-
eRect tion iD 

Gamette 

~
I. Sbri Janlti BalJav P.&tnaik 

2. Shrj Jagannath Pahadia 

Oriua OlAttack 

Rajasthan Bayaoa-
S·O· 

-.. ---.. ~

23 

~ o 3-12-80 
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lB. SPEAKER/DEPUTY SPEAKER/CHAIRMAN 
. ANNOUNCEMENTS 

----------_ .. -
Subject By Whom Date 
- __________ e __ _ 

POitponement ofHalf-lUl.Hour discuJlion fixed for Wed-
nesday. 26 November, Ig8q to !IS November, IgSO. Dy. Speaker 

19. STATEMENTS 

(i) Suo mOlo statements made/laid by Ministers under Rule 372. 

------------ ------------
sl. 
No. 

Subject Name of :\finis tel' Date 

3 

I Iraq-Iran Conflict Shri P.V. Narasimha Rao 18-11-80 

2 Government business for the week 
commencing 24 Novtmber, 1980 Shri P. Vf'nkatasubba;all 21-II-tlo 

3 Setting up of an Advisory Committee 
to advice the Ministry of Informa-
tion and Broadcasting on V8rioUli 
lnatter8 relating to policies and pro-
grammes of Med. Units under its 
control as well as its terms of refer:' 
ence 

.. Government ~  for the week 

Shri V. P. Sathe .. 

commencing I December, Ig80 Shri Bhi8hma Nara;1I Singh 28-11-80 

5 Government ~  for the week 
commencing 8 December, 1980 Shrl Bhidul'.a !IIarai), S;j gil: 5-12-fo 

6 Completion orthe sponge iron plant 
with the assistance of UNDPIUNIDO, 
at Kothagudem ill Andhra Pradesh Shri P. Venkatasubbaiah 

7 Clarirying the matter raised under 
Rule 377 by Shri Chandrajit Yadav 
in the House on the 4th December, 
1980 regarding functioning of AIR 
and Doordarshan .  _  . Shri V. P. Sathe 

8 Government business for the week 

IO-llI-80 

commencing J 5 December, 1980 Shri Bhishma Narain Singh 111-1 :z-8o 

9 Derailment of 85 UP A.uam Mail 
between Karisath and Bebiya 
stations on Eastern Railway on 
the uth December,I980 Shri Mallibrjun 

27 

Time 
taken 

5 

H. M. 

U Ul' 

o 15 

o 54 



28 

-----------------------------
10 Re.arcting the vilit to Ipdia of Mr. 
L. I! Brezhnev. General 'Secretary 
of tJle. Central Committee of CPSU. 
Chairman or the Presidium of the 

~  Savitt of the, US$R frorn 
~  8 to II, 1980 '. • Smt. Indira Gandhi 

I' Decision of tbe Govt. on the ~ 
menc:iations of the Tribunal. f6r· 
Working Joumalitt and Non-Jour-
nalist Newspaper Bmployetl ... ~ Shri N. D. Tiwary 

(ii) Matters under Rule 377 

81. 
No. 

Subject Name of Member 
who raised tehe 
matter 

Minister Date 
who made 
the Itate-
mentin 
1lSp0nae thae ~o  

~ 4- 5 

I ~  to investigate thr circum-Shri R. L. Bhatia ) 
stances of thr death of a 1 " C.T.O. telegraphist leading · to a strike by-thr ~  

I 
2 Need for legislation for corn- Shri P. Rajagopal I 
pulaorypurchue or .urpl\,IJ NBJdu l agricultural commoditieS for 
which IIUpport prices are fixed. 

3 Steps to provide electricity to 
\ 

17-1[-80 Shri !lainul Baaht:r t the farmers in Uttar Pradesh. 

~  :,{eed to allot railway wagons Sbri Jtamavtar ~ 

immediately to carr1t.ertili- Shastri 
zen to Bihar from t  . Ports. 

:; MMVlurell to contain outbreak Sbri Rajnath . · of 'encephalitis' in certain Sonur Shastri I 
towns of UP and rdiefto the, ! 
victims thereof. I 

I 
r. Need for setting up of a ~  Shr, Barisb Kumar · I 
manufacturing factory in Ganpar 

J Ali'bhit district of V.P. 

'ommunal violence in th .. Sbri G.M. Banatwalla 

} country. 
IS-n-So 

g'Two Railway Divilionslocated Shri V. S. Vijaya-
in Kerala. ragha:v,;n 

------_ ... 

H. M. 

o 10 

o 02 

6 

H •. M. 

0 07 

0 II 
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------------------
3 

I 

9 Out-brl"ak of'encephalitis' in Shri K.M. Madbubr 
Bihar 

10 Vivekananda Rock Memorial Slui R. K. Mhalcl 
at Kanyakumari. 

II Power shortare in Rajasthan 

I 

12 Poolinr system in marketinr 
of Card'lmom. 

I 3 U.S. Courl's decision 10 send 
a swindler 10 lerv .. her sen-
tencl" in India. 

14 Product ion of salt in Orissa 

Shri Virdhi Challder 
Jain 

Shri Cumbum N. 
Natarajan 

Shl'i Bapusaheb 
Parulckar 

SlU'i Chintamani 
Panigrahi 

15 Supply ofCR sheelK to Sted Sltri C.T. Dhanda-
M"nu"acturers in Tamil Nadu. pani 

16 Mica indus!ril"s in Bihar 

I 7 n ... !t·llctio/l of standing crops 
by pest ~ o  in Monghyr 
and Palna, ~  of Bihar. 

If! SllOrtalte of essential commo-
dities in Tripura. 

19 Measures to irn)Jrove the lot 
of CocOa growers. 

20 E.tablishm .. nt of a titanium 
factory at Kanyakumari, 
Tamil Nadu. 

21 Sltortare of diesel in Gorakh-
pur and Varanasi district. of 
U.P. 

22 Automation in Forei,n Ex-
change Department of State 
B'!lnlt of India at Calcutta. 

23 An aromatics project at 
Cochin. 

24 Implementation of dl"velop-
ment achemet in U.P. 

25 Korba Fl"rtilizl"r Plant 

25 Taking Over of Buckingham 
and CunaticMilh of Madras. 

27 Probll"ms of unemployed 
youth and their dl"monltra-
tioYl at Dellti. 

Shri R.L.P. Verma 

Shrimat i Krishna 
Sa hi 

Shri Ajoy BilWRR 

Prof. P. J. Kurien 

Shri N. Dl"nnis 

Shri HarikeBh 
Bahadur 

Shri Niren Ghoah 

Shri Xavil"r Araltal 

Shri Harith Chandra 
Singh Rawa! 

Dr. Vasanl Kunw 
Pandit 

Dr. A. K.1rlaJlidhi 

Shri Ramavatar 
Sha.tr; 

4 5 Ii 

H. M. 

1 , 
~ 18-11-80 () II 
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J 
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20-11-80 0 12 
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,'SO 

----_._--_._-------_._---
3 

28 Drought conditions in Raya- Shri Dar .. r 
I.seema and Telengana rt'- P,Uaiah 
gions in Andhra Pradc-sh. 

29 Working of ern?loyees Pro-
vident Fund. 

30 Purchase of jute by Jute Cor-
poration of India and prob-
lems faced by jute o ~ in 

~  

3[ Paucity of Railway wagons at 
Kirtarpur Railway Station 
in Himachal Pradesh to ~

port seed potato(1l. 

32 Closure of Polio Vaccint' 
Testing Laboratory in 
Delhi. 

Shri C. Palaniappaa 

~  D. I.. Baitha 

Shd Virbhadra 
Singh 

Shri Nawal Kiahore 
Sharma 

4 

33 Suspelllion of passenger trains 
in Ganganagar Diltrict of 
Rajasthan due to shortage of 
coal supplirs. 

Shri Salish Agarwal Sbri Kedar 
Pandey 

34 Problems of All India Tde-
graph Traffic Employe .. s. 

35 Agitation by I.I.T. employees 
0.-Kha.ragpur. 

36 Forests lying north-east of 
Peruvellnamuzhi reservoir of 
Kuttiadi irrigation project 
in Kerala. 

37 Supply of books to variou. 
Central Schools in the coun-
try. 

38 Need for a Post and Tele-
graphs Division at Bhawani-
patna in Orissa. 

~ Posta and Telegraph .ystem 
in West Bengal. 

40 Reported beating of emplo-
yees of Posts and Telegraph 
Circle Office at Bhubaneswar 
by armed policemen. 

41 Land held by Mahant of 
Bodh Gaya. 

42 Locking up of Kerala Chief 
Minister and Industries Mi-
nister in Kerala House at 
New Delhi. 

Shri Somnatl. 
Chatterjt'e 

Shri Narayan 
Choubey 

Shri V. S. Vijaya-
raghavan 

Shri Bra Mohan 

Shri Rasa Behari 
Behra 

Prof. Rupchand Pal 

Shrimati Pramila 
Dandavate 

Shri Ram Vila. 
Paswan 

Shri A. K. ~ 

--------_._-----------,----

J 
I 
I 

J 

1, 

I 
! 

5 
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~ 27-11-80 , 
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---_ .. __ . 
!:I 3 4 5 6 
_0 ______ • __ 

H. M, 

43 Drinking water supply in ~ Shri Vlrdhi ~  

Barmer and Jaisalmer Dis- 'Jain 
, tricts of RajallthaJ't. 

44 Shortagt' of cooking gU'antl Shd Sat ish Agarwal J '1-1 !:I-80 0 J5 
, k o~  in .Jllipur. 

4'5 Procession in honour of a Shrimati Pramila 
58ti in Dt'lhi. Dandavate 

f 

46 Railway Lint"s in Himachal, Sliri Krishan Datt 
Prad .. m. Sultanpuri 

47 ~  Courl Decision on Shri ~  'Chand!:r 

1 
bonu' to LIC Employees. Singh Rawat 

48 P,lyrrir'll of arrears 10 wOr- Shri Salyanarayan 
k,.rs and farml'rs of Mahic(- Jaliya 
pur Road and Javara Sugar 

I 
factori..,., 

49 Revised wages for Cardamom' Sllri CUlllbum N. 
Work .. rs. Natarajan 

50 Rock Phosphatt" factOry at Shri Dilt"!'p Sill8}1 11-12-80 0 1:1 
M .. ghnagar (MP) Bhuria 

51 IntruKion by forrign fishing Shr; N. Dennis 
ships in Indian sea watt'r •. 

52 Shortagt' of C('IIlt'nl in W('st Shl'imati G('eta 
Bt'ngal. Mukherjee 

53 Jnadt'luate supply ofrief', - Shri E. K, hn.bichi-
wheat, sugar and other .. ssen- bava 
tial commodities to Kerala. 

54 Train servic('s in c,.rtain areas Slid Motibhai R. ') 
of Gujarat. Chaudhari 

55 Railway services in Lakhim- Shrimati Usha 
pur district of U.P. Verma 

56 Supply of ('ssential raw ma- Shri K. Arjurum :3-12-80 
' ' 

0 l!l 

ttrlals to Southern Zont'· 

57 Emt!oyees of MesST! Giova- Shri XA vicr Arakal 
na a-Binny Limited, Cachin· 

.,Aed for ~ Urdu as Shri Zainul Basher 
IL second official anguage in 
U.P. 

59 Late running of trains. Shri Ramavatar 
Shllstri 

60 Job and olher reservations Shri Jaipal Singh 
for B:'lckward Classes. Kashyap 

61 Telecommlmication facilitielll Shri D S'.A. Siva- 1 in Tirune 1 ve Ii District of praiauam 4-12-80 
Tamil Nadu. I -----



------._. - -------._------

62 Post and Tclelraph Services 
.>-R'ijasthan. 

~~~ o  of AIR and 
Doordvshan. 

64 Shortage of hank-yarn in 
West ~  

3 

Shri Nawal Kiahore 
Sharma 

Shri Chandraji t 
Yaclav 

Prof. Satyagopal 
Mitra 

65 Need for morr. railway lines  Prof. P. J. Kurien 
and a railway coach factory 
in Kerala. 

66 Decanalitalion of imporl of 
raw cashew nuts. 

Shri P.K. Kodiyan 

67 Inclusion of some more castes Shri Sutaj Bhan 
under the c.teloriel of 
S.C·/S.T. 

68 Modernisation of Fertilizer 
actory run by Fertilizer Cor-
poration of India at Gorakh-
pur. 

59 Reported death of a number 
of persons in Haryana afler 
consuming spurious liquor. 

70 Implementation of comm'1lld 
area development proramme 
in irrigation in Tami Nadu. 

Shri Mallavir Prasad 

Shri [)evi Lal 

SlIri N. Dennis 

~ 

Shri V.p. 
Sathe 
10-111-80 

71Aractice of X-Raying Indian 
.if children in Great Britain to 

aaeu their age. 

Shri Kriahna Chandra 
-Halder 

711 Setting up of regional rurals 
bank in Sagwada. Rajuthan. 

73 Resumption of .Delhi-Kulu 
Air Service. 

~ Adulteration of dielel with 
keroaene in certain districts 
of U.P. 

75 Procurement agencies offood 
grain. in Kalahandi Diltrict 
of Ori .... 

76 Survey for the conltruction 
of a railway line from Sahja-
nwa to Dohiri Ghat in U.P. 

77 Location of Farakka luper 
Thermal power project town-
ship. 

78 Supply of rice to Kerala 

Shri Bbeekhab"i 

Shri Vjrbhadra 
Singh 

Shri Rana Vir 
Singh 

Shri R.asabellari 
Dehra 

Shri Mahavir 
Praud 

Shrimati Geeta 
M\lkherjce 

Shri V. S. Vijayara-
ghavan 

5 6 

H.M 
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79 U')nus to L-I.C-employees. 

Bo Reported growing gangsterism 
in certain pvt. of Bombay. 

81 Supply of maida to Tamil 
Nadu. 

BII R"a transp:lrt f:,eility for 
p'l8llenger. from Madras to 

~  

U3 Electronic telephone m"lnu-
facturing factory at Bhub,,-
neshwar 

84-R',jaethan Canal project 

B5 Kudumbi community of 
Kerala_ 

86 Food-for-work progranune 

87 Retrenched Government 
Employees orDeas Project_ 

88 Declaration of Ladakh as 
Scheduled Area. 

8g Delhi High Court decision to 
reinJtate Dr. L-P. Agarwal, 
al Director of All India Inlti-
tute of Medical Sciences_ 

go Rani Sati Temple in 
Rajasthan. 

91 Paddy cultivation by Kerala 
farmers. 

#radication of proltitution. 

95 Reported strike by All India 
Univeraity Employees' Fede-
ration. 

94-Transfer of pauenger and 
coastal services in certain 
parll of the eountry to 
MoSUI Linel Limited. 

95 Regarding mica induatry 

96 Conatruction of railway line 
between Shahjahanpur and 
Mailani. 

Shri Sunil-Maitra 

Shrima ti . Pramila 
Dand!\wte 

Shri C. Palaniappan 

Shri Era Anbarasu 

Shri Chintamani 
Panigrahi 

Shri Virdhi Chander 
Jain 

Shri Xavier Arakal 

Shri J_D. Singh 

Shri Suahil 
Bhattacharya 

Dr. Karan Singh 

Shri Atal Bihari 
Vajpayee 

Shri Bhim Singh 

Shri P. K. Nair 

Shri Janardhana 
Poojary 

Shri Ram Vilas 
Paawan 

Shri Somnath 
Chatterjee 

Shri Ramavatar 
Shutri 

Shri Harim Kumar 
Gangwar 

J 

1 
\ 

I 
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~ 
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H.M· 
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97 Construction of a bridge OVer Shri H. K. L. 
Yam'ma river in Delhi. Bhagat 

98 Era Sezhiyan Committee Shri R. K. Mlllllgi 
R'!Jlort on the working of 
L.t.C. 

99 Drinking water o~  in 
R'jasthan. 

100 Problems of cocoons and lac 
growers in Bihar. 

101 S:lfety on R'li:ways 

lOll Supply of Cemcnt to Bihar 

103 Taking Over of Metro 
Cinema HOllies by the Go-

~  

Shri Daulat Ram 
Saran 

Shri N. E. Horo 

Shri A\hok Gahlot 

Shri Krishna Pratap 
Sinp:h 

Shri Narayan 
Choubey 

104 Setting up of Naval Academy Shri K. Kunhambu 
at EZhumala in Kerala. 

!O5 MeJ.lures to augment poultry 
farming in A'ldhr" Prade<;h. 

106 Food for work Programme in 
Rajasthan. 

Shri G. ,Naraaimha 
Reddy 

Shri Virdhi 
Chander Jain 

107 ~ oo  of correspondence Shri Era Mohan 
courses and continuing 
ed.lcation, University of 
Delhi. 

108 Supply of rotton rice from 
F.e. t. godowlll in Uttar 
Prade.lh. 

log Alleged beating of a lady 
principal by Delhi Police. 

110 Allegt<\ be'tting of a lady 
Scheduled Caste MLA of 
U.P. in Kanpur. 

111 Dl:mmd. of teachcn of 
Delhi Univel'1lity. 

I 12 D uladlt and Gangot, tribes. 

II] M ~  MHit,ry build up by 
Paltiltan across R'ljasthan. 

1 14 Need to check the ooening 
of a largr nurnbC'r of Med-
ical and Engineering 
Colleges in Karnataka. 

shri H:uikesh 
Bahadur 

Sbri Mani Rain 
Bagri 

Shri Rajuath .sonur 
Shastri 

Sbri Ramavatar 
Shastri 

Shri Ram Vi-las 
Paswan 

Shri K. P. Singh 
Deo 

Shri T. R. Shamanna 

-----------------_._-----
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I 15 S:lort,\ge of Iif .. -5llving drug, 
in Kerala. 

116 Need to ~  railway link 
from Uagaha bridge to 
GOI akhpur via Siswa in 
Uttar ~  

I 17 Need to ban the import of 
Copra and Coconut oil. 

liB Strikf" by Defence employees. 

I 19 Grash of air-craft flown by 
Shri Sanjay Gandhi in which 
he waq killed. 

lllO Treatment meted out to 
jawans a1 C.O.D. Shakur-
basti, Delhi. 

121 TransOliuion facilities for AIR, 
Simla. 

IU Strike by employees of 
~  Insurance Corpora-
tion of India. 

123 Master plan for Capc Comorin. 

I 24 Fair price for betelleaf plan-
ters in West Bengal. 

125 Steps to extinguish fire in 
~  Collieries in Bihar. 

126 Water and other facilities for 
Bombay. 

127 Establishment ofa ship build-
ing Yard at Paradip 

-UB Problems of re-rollers of 
, Steel. 

129 Chemical Fertilizer Factory 
at Phulpur in U.P. 

Shri V. S. Vijaya-
raghavan 

Shri A$hfaq Hussain 

Shri George Joseph 
Mundackal 

Shri Mukunda 
Mandai 

Shri R. P. Yadav 

Shri P. J. Kurien 

Shri Virbhadra 
Singh 

Shri K. A. Rajan 

Shrj N. Dennis 

Prof. SlItyagopal 
Misra 

Shri R.L.P. Verma 

Shrimati Pramila 
Dandavate 

Shri Chintamani 
Panigrahi 

Shri Krishna 
Ohandra Halder 

Shri B. D. Singh 

Sarvashri 
R. P. Sarangi 
and Atal 
Behari 
Vajpayec 
made state-
ments regard-
ing certain 
remarks 
about them 
made by 
Shri R.. P. 
Yadav while 
raiRing the 
matter. 

Shri V. P. 
Sathe 

6 

H.M. 
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130 Supply of more railway Shri Digvijay Sinh 
w"gons to the State of 
Gujarat. 

131 ShUnilipal Forest Develop- Shri Manmohan 
ment Corporation in Orilla. 'fudu 

132 Conversion of Rupsa Bangeri Shri Chintamnni 
Narrow Gauge Railway line Jena 
into a broad gauge line dur-
ing the 6th Plan. 

133 Diuuption in the supply of 
rationed sugar in Kerala. 

Shri V. S. Vijaya-
raghavan 

13 + lmimtrial developmem pro- Shri Rajnath Sunkar 
gramlllf' for Eastern U.P. Shastri 

135 Pension for freedom fighten. Shri Ram VilaA \111-:2-80 II ~ 

Pll!lwall 

136 Supply of Wheat to Rajasthan Shrj Virdhi Chander 
Jain 

137 Registration of small leak Dr. A. Kalanidhi 
industries manufacturing in-
lecticides. 

138 Supply o ~  commodi- Dr. R. Rothuama 
ties to North Eastern Tribal 
States. 

139 Sale of jute at distrell price by Shd D. L. Baitha 
farmer. of certain districts of 
Bihar. 

140 Holding of elections of local Shri D. S. A. Siva-
bodies in Tamil Nadu. prakaaam 

141 Deaths due to consumption Shri Mani Ram 
ofspuriousliquor in Narwana Bagri 
(Haryana) 

142 Need to increue nwnber of ShriSatyanarayan 
rail services in UjJain and Jatiya 
Indore division 0 We.tem 
Railway. 

\ls-n-80 I o~  

143 Need for financial auistance Smt. Geeta 
to Stat .. Government of Welt Mukheljee 
Bengal for 
paddy. 

the purchue of 

144 Non-inlplemcntation of .. ur- Slari Indrajit Gupta 
ancea given to Jawalll of the 
Central Industrial Security 
Force in 1979. 

'45 Working of commercial services Shri Rashid MMood 
of All India Radio, Delhi J Station. 
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I 4fi Cloture of Kailaah Mills of 
Kanpur. 

1'47 Nee<l to maintain thf' State 
Highway from Haldia by 
repairing il3 damaged 
bridgf'8. 

148 Need to enumeratr the ex-
criminal tribes and the no-
madic tribes in Maharubtra 
on the basis of their dialects 
during 19RI Cl"nsUl. 

149 Problems of work en of Border 
Road Organisation. 

150 ~ in Bombay 

151 Supply of cement and coal for 
'Ibjuthan Canal Projeet 

I 52 Eeonomic conditions of 
weavers. 

153 Understaffing of Telegraph 
0fIk:ea. 

1!)4. Aepatriatet from Sri Lanka 

155 Dlfticultiea of lelllOn ticket 
holden travelling from 
Mathura RaIlway Station to 
Delhi. 

156 Problems of M.E.S •. 000viUan 
EmployeM in Port''' . 

157 Ac:q1Ihitioo orland for Salem 
Steel Plant. 

3 

Shri A. K. R..oy 

Prof. Satyagopal 
Misra 

Shri Uttam Rathod 

4 " .. 
----_._------

Shri M.M. Lawrence 

Dr. Subramaniam 
Swamy 

Shd Mool Chand 
~ 

g-a..su 

'SMi-...... h 
Bahadur 

Shri N. Selvaraju 

S .... '._..u 
Slarj Blllikhu.a.n 
Jain 

~  .... 
Shri C, Palaaippan 

H.M. 

(iii) STATBMBNT UNDBR DIRBC'I'ION 16 ti8BBOiMS aa IIDIATION 
REGARDING STA1UUm Qt1mltJON 

Brief subject Name of MiDiI&er 

H. W. 

correCtiU,' the lWly (iven on,' the Shri YFndra ~ 
SOtb.Jta;rlt' tIIo, .. te a ~ , 
"-!W7 ArtL'Jt. ~ 
"ml 8-;Q. .7M ............ 
cial aIIiItanee &0 MaharUhtra 

o or 

for police HoUliag. 



~  STATEMENT SHakING TIME TAK.EN ON VARIOUS KINDS OF 
BUSINESS 

------_.----

Uusiness 

BILLS 

(a) Government Bilb 

(b) Private Members' BUb 

BUDGETS 

(a) General Budget 

;'(b)'Budcet in respect o ~  u.4Cr. President'. rule 

CALLING ATrBNTION NOTICES ,(Il1,1leI97) 

DISCUSSIONS 

(a) Shor,t Duration DiJcuilioDl(Rule 'I9S) 

(b) Half-an-Hour Dilc:lMODI ~  55> 

MATrERS : UNDER ~  

MOTIONS' 
l 

(a) Motbu UIlder rulea IgI &: ~ 

(b) o~  for o o~ or ~ ~  on' tbeTablc • 
QUBSTIOHs ~  .. :..: .... '!«' I ,.. ~ • 

~~~  
~ ~ ~~ ~~~~  ;'(,.";;:'; ;'! "7' 

(b) Private Members' ~ ~ ~  C;.! __ ,:, c': 
-.-...... _---_ .... _.#._._._ ........ ~  .. 
STATEMENTS (R.ule S711) 

..... ~  1"' .... d.,: ..... ~  ' .. 
,,, Other matten sucb at papers laid Oft the Table. ClU"tioDl ofPrivilcse, 

Obituary Ref_eel, pt)ints of Orden ete.. .  .  • 

F 

Time 
taken 

H. M. 

·77 47 

7 .so 

3 46 

II ~ 

17 00 

39 

4 55 

6 If 

114 IS 

0 16 

IZS 18 

.. • 
5 00 

4 05 

n 20 

191 OR 

Percent-
aF to the 
total 
time 
taken 

40'7 

S'9 

sz·o 

1'6 

8·g 

0'9 

sz'6 

S'S 

111'7 

pI 
I II' II 

R'6 

II' I 

6'4 ----
100'0 

.f" 

. *1OitiiinlcuHion tool ~ ~ 'on ~ o  ~  [vi_ .tatement No •• ~ ... 
S. NOI. I to 91 and motion for consideration o oo ~ 1icMtl'DlllClit Billa [V,.·· 
Statement No. S,S. NOI, 9. IR. 1St 17.19. QQ. R4.116 .s.,l '1lm.o takDD OD JOiDt dilauilioa 
IhaI been mown under Govt. Hi 11. ..' 
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